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HEH IS8T B

THE VICE-CHAIRMAN (SHRI JOHN. F.
FERNANDES): Mr. Singla, you have a
similar matter. I think you can raise it.

RE: ATTEMPT TO REVIVE TERRORISM
IN PUNJAB

SHRI SURINDER KUMAR SINGLA
(Punjab): Thank you, Vice-Chairman Sir. Sir, I
am extremely grateful to Vijay Kumar
Malhotraji, particularly when he is alarming
the whole country on the nefarious designs of
ISI plotting to de-stablise the country, to
disturb the total calm and peace which has just
prevailed in Punjab. It is true, but one has to
seethe ISI has always exited—why ISI became
active when Prof. Vijay Kumar Malhotra's
own party joined with Akali Dal. The revival
of terrorism started then. I would like to
remind this friend of mine, Prof. Vijay Kumar
Malhotraji, that for the last three years, the ISI
could not do any bomb blast, could not
organise any underground militants operating
in the State of Punjab. They could not. That is
what I am saying. It is a solitary example.
What happened in Bhatinda? Thirty-three
people were killed. There was a bomb blast in
Jalandhar, a bomb blast in Pathankot, a bomb
blast in Bata-la. Sir, the day they took the
government in their hands, these things started.
It has a history. Sir, it has a history because the
Akali Dal which they it is not long back when
the Akali Dal did not fight the election and
they joined to fight election
with

us. They knew what they are. For exam
ple, T would to ask the hon. friend of
mine, Prof. Vijay Kumar Malhotra...............
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SHRI TRILOKI NATH CHATURVEDI
(Uttar Pradesh):Is it the practice, Mr. Singla,
that questions are put to hon. Members in the
House during the Zero Hour mentions?

SHRI SURINDER KUMAR SINGLA:
Yes, it is a practice; one has to say why
terrorism revived in Punjab.

THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): Mr. Singla, you please
address the Chair.

SHRI TRILOKI NATH CHATURVEDI: I
thought this was being brought to the notice
of the Government through you.

SHRI SURINDER KUMAR SINGLA:
Yes, I am bringing it to the Government's
notice. The Government of India has to wake
up to tell what the Punjab Government is
doing. Sir, three major things have happened
after they came to power. The first thing is, as
he rightly said, there is total demoralisation
of the police. Why did it happen? What has
the Government done? What has the Punjab
Government done to keep their morale up?
The only BJP Member of the Legislative
Assembly spoke for them.

She was not a Minister and she was
speaking the truth. I would like to mention
her name in this House with pride that she is
taking up the cause of the policemen. Those
who brought peace in Punjab and really made
it possible for people to live happily and to
sleep well at night are themselves in trouble.
They are being tortured by the Government
today. The Government is not helping. Hun-
dreds of policemen are being chargesheeted.
They are suffering and are going to the
courts. There is no State help. What happens
is the major leadership is saying, "The police
is responsible, you institute an enquiry
against the policemen who indulged in it." I
would like to know is this the tribute you pay
to the policemen who brought peace in
Punjab. Is that the way the Government is

going
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THE
FERNANDES): Mr. Chaturvedi, let Mr. Singla
complete. SHRI TRILOKI NATH
CHATURVEDI: Mr. Badal and his Government
has promised...(Interruptions)...
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about it? Why don't you ask your State
Government to undertake this? The State
Government can do everything. You are
asking the Central Government. Why don't
you ask and raise this issue with the State
Government of Punjab?

SHRI TRILOKI NATH CHATURVEDI:
He is not associating, he is attempting to ....

THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): One minute. He is not
associating. He has given a notice. Number
13 in the list has been clubbed with Number
one by the Deputy Chairman.

SHRI SURINDER KUMAR SINGLA: My
only request to the Leader of the Opposition
in this. I know from my heart that he is
sincerely saying the that Punjab should like in
peace and he has been expressing such
sentiments. But he should see, when Prof.
Vijay Kumar Malhotra when he rightly tells
the House that there is demoralisation of the
police, who is responsible for this. Not the
Guj-ral Government. The State Government
is responsible. Who instituted an enquiry?
Who is not assisting the police?

SHRI TRILOKI NATH CHATURVEDI:
ISL

SHRI SURINDER KUMAR SINGLA: ISI
is not responsible...(Interruptions)...

SHRI TRILOKI NATH CHATURVEDI: It
was brought to the notice of the Chief
Minister...(Interruptions)...

SHRI SURINDER KUMAR SINGLA: It
was brought to the notice of the Chief

Minister and the BJP leadership.
(Interruptions)...
VICE-CHAIRMAN  (SHRIJOHN F.
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SHRI SURINDER KUMAR SINGLA: Mr.
Vice-Chairman, J have certain things to tell.
Let me have my say.

THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): Mr. Chaturvedi, let Mr.
Singla conclude. After he concludes, you can
associate.

SHRI SURINDER KUMAR SINGLA: Sir,
the BJP leadership has clamoured that if they
come to power, they will maintain peace. And
we know how peace is being maintained in
Punjab! We have honoured the families of
terrorists who killed Mrs. Gandhi and Gen.
Vaidyal I can cite hundreds of examples.
What was the response of the Government? Is
it an act that will put an end to terrorism? Is it
not an act that will revive terrorism? Why do
you blame the Central Government? Is it not
an act that will revive terrorism?

THE VICE-CHAIRMAN (SHRI JOHN F,
FERNANDES): Mr. Singla, please conclude.

SHRI SURINDER KUMAR SINGLA: The
Punjab Government took the decision to seize
the properties of terrorists. The present
Government is contemplating returning of
those properties to the terrorists.

SHRI S.S. AHLUWALIA (Bihar): Mr.
Vice-Chairman, I want to clarify one thing.
We should set the record straight. Shrimati
Indira Gandhi was not killed by terrorists. She
was killed by some policemen.

SHRI SURINDER KUMAR SINGLA: I
am not saying that. I have not said that. After
that killing, they became terrorists.

SHRI S.S. AHLUWALIA: You are talking
about the policemen. That is why I said she
was killed by some policemen.

SHRI SURINDER KUMAR SINGLA: I
was saying that the families of those who
killed Mrs. Gandhi were honoured and that
there was no response from the State
Government. [ want to
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know whether the State Government con-
demned such honour. The Government  of
Punjab refused to condemn. When
journalists asked the Government
whether it would condemn it, it said it would
not condemn. The Government of Punjab did
not condemn the honouring of the families
of those who killed Mrs. Gandhi. It is an act
of reviving terrorism. The ISI could not be
able to revive terrorism in Punjab if the state
Government... (Interruptions)...

THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): You have already taken six
minutes. Please conclude now

SHRI SURINDER KUMAR SINGLA: Sir,
the second important aspect relates to human
rights activists who are lobbying with the
State Government, who are fighting the cause
of the terrorists. When innocent people are
killed, no human rights organisation talks
about them. Nobody speaks for them. Now all
the leading human rights activists are in the
company of the Government of Punjab. They
address joint meetings. One of them—I can
name him now—is a Khalistan propagandist.
Mr. Justice Bains is there. We don't know who
meets whom. But the records of the State
Government do show that he has been
meeting all the leaders of the State
Government. Is it an act of preserving peace
which was won the hardest way, by the
suffering of the people and the police? They
are going to destroy it.

Lastly, I would say that the people of
Punjab have voted them to power because of
the assurance, which they had given, that
there would be peace. If they don't behave, if
they continue to revive terrorism, they will
throw them out of power. I request my hon.
Colleague, who 1is the Leader of the
Opposition in this House, to take up this
matter with the Government of Punjab, and
ensure that terrorism is not revived and that
the State of Punjab is not made a fertile
ground for the ISI operations. The ISI did not
ope-
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rate in the last three years. I hope that the ISI
is not allowed to operate in collusion with the
terrorist and militant outfits in Punjab.

Thank you, Sir.

SHRI N.K.P. SALVE (Maharashtra): Mr.
Vice-Chairman, Sir, the matter raised by Shri
Malhotra is extremely important and 1 would
not look at it with party predilections and
party affiliations and put it above the national
interest. In substance, I agree with what Mr.
Malhotra has said. The nefarious activities of
the ISI have to be put down and put down
firmly and strongly. Let them not think that
the doctrine which is expostulated is a
doctrine of weakness for this country. Let
them know that if it is violence, India can
retaliate and retaliate very badly. They will be
nowhere; they will be crushed. This is the
message which has got to go out.

Secondly, terrorism has got to be put down,
whether from within or without. You
happened to be the partners of the ruling
party, something of which you need to take
notice. The police force Which has put down
terrorism is certainly undergoing
demoralisation. That also is part of your
responsibility. Let us, at some time or the
other, sink our political differences and look
at matters of national importance beyond
party limitations.

THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): Mr. Wasim Ahmad. Just
associate yourself in one minute, please.

Y i srEwE (SR URY) : as AR
AR, AR AIEd 3R AR GaN Had et
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SHRI O. RAJAGOPAL (Madhya Pradesh):
Sir, I would like to draw the attention of the
Government to the fact that While one
welcomes the steps taken by it to have good
relations with the neighbouring country—and
it is a good thing—at the same time, the
activities of ISI have become a great danger.
As far as the incident that has been mentioned
is concerned, I don't want to repeat anyting
but I would like to pinpoint that they are
concentrating their efforts in South India,
especially Kerala and Tamil Nadu. Through
the coast, they are bringing in arms; they are
bringing in persons also, specially after the
Governments in Kashmir, Punjab and North-
Eastern States have taken stringent steps.
Now, their efforts have been shifted to
bringing
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in arms through the Southern coast. This it
aspect has to be specially borne in mind } and
the Government of India should take ; steps to
see that action is taken against those persons
who have been identified as persons in unison
with the ISI agents.

SHRI SYED SIBTEY RAZI (Uttar
Pradesh): Sir...

THE  VICE-CHAIRMAN  (SHRI
JOHN F. FERNANDES): I think,
enough association has been made. Ihave

got 11 more names before me.

RE: DISPARITY IN WAGE STRUC-

TURE OF EMPLOYEES OF REGIONAL

RURAL BANKS VIS-A-VIS NATIONAL-
ISED BANKS

SHRI SOLIPETA RAMACHANDRA
REDDY (Andhra Pradesh): Mr. Vice-
Chairman, Sir, I would like to draw the
attention of the hon. Prime Minister and the
Finance Minister to the fact that the
Government of India have denied parity
between the wages of the staff of Regional
Rural Banks and of those sponsored
Nationalised Banks, ignoring out only the
Award of the Tribunal set up for this purpose
but also the decision of the highest judicial
forum. The employees of Regional Rural
Banks work in distant village areas where
even basic facilities like toilets, bathrooms,
electricity, transport, etc., are not available,
leave alone other comforts which their
brethren enjoy in Nationalised Banks in cities
and towns. But, instead of compensating for
working in odd situations in villages, they are
being denied justice.

Mr. Vice-Chairman, Sir, the Ministry of
Finance in its 1996-97 Annual Report
admitted that Regional Rural Banks have
achieved substantial growth over the years
and have been able to take banking to the
doorsteps of rural poor and providing them
with institutional credit support.



